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&lid gtller Central Services are appointed to 
posts of Deputy Secretary or equivalent on 
tCDlUO buia, al'ter wbich tbey have to revert 
back to their parem Servil:Cs whereas it is 
not so in the case of C. s. S, officers. 

C-Jllal.ta Pr_ UNClAD DeleRIIles for 
()Yer a.rgiDII 

7755. SHRI D. N. PATODIA : 
SHRI GIRRA] SARAN SINGH: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) Whether Government have consi-
dered the complaints .in the Press that 
UNCfAD delegates have been overc:harted 
for food, aecOlllmodation, tni service and 
sbllp plll'Chases; 

(b) whether Government have any 
stati' to watch and correct such tendencies 
which will di scredit our tourist attraction 
throullhout the world; and 

(e) the measures taken to dispel the 
impression so far created ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KAR.AN SINGH): 
(a) No such complaints were received 
directly from the dclelllltes. A press report 
statioa. that a delepte had been over-
charpd for tansporl,- was inveatigated, and 
found to be unsubstantiated. 

(b) Althovgh Government does not 
maintain special inspec:tion machinery for 
tbil purpose, any complaint received spi-
nst approved hotels, transport operators 
and shops i. investigated and suitable 
remedial action taken. In addition, the 
Delbi Administration is considering a pro-
posal to sct up Tourist Police in Delhi. 

(e) Puhlicity campaigns for the promo-
tion of tourilm stress the positive aipects of 
a holiday in India, and publicity literature 
for foreiln tourists lists the tariffs of hotels 
approved by the GovunDlCDt; l.oeal rate. 
for tW hire; and tbe names of shops on 
the approved list of the Government. 

Allahabad Riots 

7756.SHRI D. N. PATODIA 
SHRI SITARAM KESRI : 
SHR} ANRUCHEZHIAN : 

Will. tbo Miniltcr of HOME AFFAIRS 
be. pleaoe4 ·10: Itate : 

~a) whetblr Go~I havi w..a 

note of the recent ·communal dilturbances 
in Allahabad: 

(b) wbether any COIDftIisslon or En-
quiry haa been cObstituted to '0 into the 
causes whlch led to the disturbances ; 

(e) wiletber the anti-loeial elements 
were mainly responsible for such incidents; 
and 

(d) to what extent the political parties 
precipitated the IIIItter ? 

TItE MINISTFR OF STATE IN THE 
MINISTRY OF HOME AFFAtRS (SHIU 
vmYA CRARAN SHUKLA) 

(a) Yes, Sir. 
(b) to (d). The State Gdvernment 

have appointed Shri M. Lal, Member. 
Roard of R .venue, to inquire in to thc 
causes and course of these Incidents. Its 
report is awaited. 
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